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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAIL, EASTERN 
ONE 

BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 04 OF 2026/EZ 

IN THE MATTER OF: 

Pramod Kumar Swain 

-Versus 
The State Level Environment Impact .. Respondents 

RY 

Assessment 
Odisha & Ors. 

CUTTACK) 

Authority 

Applicant 

(SEIAA), 

REPLY AFFFIDAVIT ON BEHALF OF RESPONDENT NO. 4 (TAHSILDAR, 

oltas: 

Shri Devdutt Pradhan, aged about 31 years, S/o. Susanta Kumar Pradhan, 
at 

B. MI 
LAPEaht working as Tehsildar, Cuttack, do hereby solemnly affirm and state as 

That I am at present serving as the Tehsildar, Cuttack. I have been arrayed as 

Respondent No. 4 in the instant Original Application (0A). Furthermore, I have 

been duly authorized by Respondent No.5, the Collector and District 
Magistrate, Cuttack to file this compliance affidavit on behalf of the revenue 
administration to defend the interest of the state. 

2. That I have gone through the contents of the OA filed by the Applicant, the 
connected case records, and have understood the contents made thereof. I am 

otherwise well conversant with the facts of the present case and thereforc, I am 

competent to affirm this affidavit. 

3. That in reference to the present instant OA, I amn inclined to state that the 

management, conservation and protection of minor minerals/sand sairat 
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oAR 
B. SH 

SoVt. 

sources ailuated under the juiticion ol tadar Talhanil, Cnttack have bren 
handed over to Stecl and Mines Depatnet, 0disha vilr Letlr No, 1#17SM, 
Bhubaneawar, cdated 7.03.2023, Mect al Mien Depauten, disa n 
aCcordance with framework iet nder 0dinlu Mi Miucal Coccsion 

Rules, 2016, A Copy of Letter No, 3|8|7NM, lulbaucawr laled 2703.2023, 

Steel anmd Mines Departnment, Odinla in anucxed a Annexuro R4/1. 

4. That it is imperative to ntate that th ulleyed illegal md miing activily t lhe 

Pratapnagari on Kuakhai river bed in to le chcekcl by he Niccl nd Mincs 

OF 

departnment, Odisha. 

5, That, his office iN not roponible anynore lor nuintenC, protetion and 
onservalion of sand lairat renoree nilualcd unlr he iuiition of Sudr 

hasil, Cuttaclk, 

Pat aN per the joint verilication report, um to tnte that he uit land is 
ertilied 9 non-forest land througlh innpection of ground tealiticN nd 

Huthentication of relevant recorda. 
7. That therefore, it is hunbly ubmitted that n the core opcrational and 

maintenance reponsibilitle or Salrnt reoureeN ure veted in lie Slecl aumd 
Mines Department 0disba nder the OMMC Negulutions nnd licnce, this otlice 
iti not anymore ivolved and does not lhave tie autlority to0 NiNt this llonble 
Tribuual with renpeet to the concened matler. 

DErONENT Tahasar, Sadar, 
Cuttack 
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B. NSH4 

VERIFICATION 

DVT. 

I. Sri Devdutt Pradhan, the deponent above named, do hereby verifty and 
declare that the contents of the above affidavit are true and correct to the best 

ofny knowledge derived from official records. No part of it is false and nothing 

Reg.aS aterial has been concealed therefrom. 
Verified at Cuttack on this the 

lQavdthalhaw 
DEPONENT 

Tahasildar, Sadar, 
Cuttack 

SPEC 
ADHESTVS 

day of May, 2026. 

Solemnly Sworn betore me 

being identified by...R..Advecate 
at ĉuttack dated....A0..)2.926l 

,. Daydut Porahen 

NOTARY, CUñTACH 

O4TKaINDIA10 

ECIAL ADHESIVE 

28|0s]>-6 
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NG 

SM-MC3-MISC-0011-2022 

From 

To 

Sir 

SM, BhubaneSwar 

Sri S.K. Swain, 

Al Collectors 

Government of Odisha 

All A.D.Ms 

Steel & Mines Department 

Special Secretary to Government. 

4 

Sub: Regarding modalities for transfer of minor mìnerals sources to Steel & Mines 
Department within stipulated time limit period. 

Oate: 2}. 0. 202? 

Ref: Revenue & DM Department Ltr.No.3902 dld.02.,02.2023. 

In inviting a reference to the time bound subject cited above, I am directed to say 
that a tentative programmne was chalked out for transfer of the operational minor mineral 
sources from the respective Tahasildars to the Mining Oficers in a phase manner starting 
from 2nd fortnight of February, 2023 to be completed in 1s fortnight of April, 2023. 
2. During 1st phase of handing over and taking over of sources In Bolangir, Sonepur, 
Nuapada districts, it was noticed that some of the operational sources have been DGPS 
Surveyed. It has been decided to take over DGPS surveyed sources at the 13 instance 
after due authentication by joint teams of ORSAC, CSM Technology, Tahsil and Mining 
Officiais. Besides, ORSAC has been Instructed to take up DGPS survey of all the 
operational sources on a war footing başis for ease procesS of smooth take over. 

3 k is also to inform that e-auction process for grant of guarry leases and the online 
i4MS (integrated Mines and Minor Mineral Manaoement Syslem) for regulating transacion 
of minor minerals are to be put in place soon to curb illegal mining and unauthorized 
procuremenVlransporlation of minor minerals menace. 

SM-MC3-MISC-0011-2022/13/2023 

in this regard, necessary tralning of authorized officers, prospective bidders and 
existing quarry lease holders would be conducted proferably at Districl level by CSM 
Technology the software developer in a time bound manner, All ogistic assislance Is (o 0e 
ensured at the District Level for successful completion of this sensltlzatlon programme. 

Tahasildar, Sadai, 
Cuttack 

True Copy 
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